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Now, I think, he has finished the Special
Mention and
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he 1is sincerely interested to listen
and respond, but as Members should
have been here and as we are not
adjourning the House sine die and we
are going to meet after a month, that
is on 13th June, at that time we can
have a few more Members who would
like to participate and then we can
have the reply because it will be a
continuation of the same session. If
the House so agrees.................

«ft sbey vy ofoem (o o) : i
FT e a0 , Tt T $T
Arre e ser wnfid



471  Special

SHRI SATISH AGARWAL (Rajas-than):
Madam Deputy Chairperson I fully endorse
your observations. I thank, it is high, time that
the House was made to sit here for longer
hours because the Health Minister has to reply
to various important points raised by several
Members who have participated in the debate.
So, it is a very opportune moment for you to
adjourn the House .. ¢ (Interruptions) ...

THE DEPUTY-CHAIRMAN: The
Members participated and left it for the
Minister to reply to their benches! And, I
think, this is not proper.
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SHRI SATISH AGARWAL: We had a very
healthy discussion. In order to fecilitiate a
healthy reply we can have It later.

THE DEPUTY CHAIRMAN: We can have
it later. Now, we would be adjourning the
House for one month. So, I wish all of you a
very happy holiday for one month and a happy
inter-session. I must thank our Secretariat.
They have been very, very helpful to us to run
the House smoothly. They have helped the
Members. And all final remarks I will say
when we will adjourn the House sine die but I
must thank them now. And this time, we have
a new panel of Vice-Chairman, three of them
newly nominated, and the three of them have
done very good work.
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THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI R.
SHANKARANAND): Agarwalji is an old
Parliamentarian.
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SHRI M| A. BABY (Kerala); Ma. dam,
shall we thank our hon. Chairman for leading
a delegation to South Africa? Similarly, shall
we thank you for being firm and flexible dur-
ing the discussions?

THE DEPUTY CHAIRMAN: Many
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THE DEPUTY CHAIRMAN: Thank you
very much.
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I wish you afl the best.
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happy returns of those days. We

will meet again the 13th of June at 11 o'clock.
Thank you all.

The House stands adjourned.

The House then adjourned at
forty-seven
past six
of the clock till eleven of the clock
on Monday, the 13th June, 1994.



